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new techniques, new designs and im-
provements under introduction.

The ONGC technologists participate in 
various international conferences, semi-
nars and training courses and these as-
sist in improving their technological 
knowledge.

The ONGC has also set up a small 
group of technologists to examine the 
merits of setting up a specialised labora- ’ 
lory and research facilities in offshore 

technology and to define the facilities 
required, location, inter-relationship with 
institutes of Technology and Universi-
ties.

The efforts of the ONGC in this are 
supported by Engineers India Ltd. which 
has a substantial Ocean Engineering 
Division that design a variety of offshore 
structure^ for the Oil and Natural Gas 
Commission. Thc Division has with 
the assistance of various scientific groups 
in Institutes of Technology, undertaken 
research in a number of aspects of the 
design of offshore structures so as to 
enhance its capability in this field in or-
der to meet the likely future requirements 
of the Oil & Natural Gas Commission.

Flaring Off of Natural Gas at 
Bombay High

*431. SHRI ATAL BIHARI
VAJPAYEE

SHRI SURAJ BHAN:

Will thc Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to stale.-

(a) whether natural gas worth about
Rs. 10 lakhs is flared off each day at 
Bombay High in spite of the fact that 
working group after working group has 
been appointed to help Government to 
arrive at a decision as to how to utilise the 
gas in Bombay and nearby areas and that 
their final report even after five years, is 
yet to be received and acted upon;

(b) ad hoc arrangements made for the
utilisation of natural gas;

(c) since which date the gas is being
flared off and the estimated loss up-to-date;

(d) whether in some areas of Bombay
City there exists gas pipeline connections; 
and

(c) if so, the reason, why no use has
been made of these pipelines for distribu-
tion of flared off gas?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS (SHRI 
P. SHIV SHANKAR): (a) It is associa-
ted gas which has had to be flared. No
free gas has been flared at all.

Associated gas is pioduced along with 
crude oil. It lakes time tc use such gas 
which is best utilised in the manufacture 
of fertilizers, petrochemicals etc., since a 
wide variety of facilities involving large in-
vestments. have t0 be erccted for this pur-
pose. Moreover at the start of oil pro-
duction, it is not possible to accurately as-
sess how much associated natural gas will 
in fact be produced: this assessment itselt 
requires that oil wells be on production tor 
some time. Since the production of crude 
oil, which in Bombay High is almost ten 
times the amount of associated gas produc- 
ced is of very high priority, it could not oe 
deferred though it was recognised that the 
full utilisation of associated natural gas 
as it would be produced, would not be po- 
sible to arrange within the time-phasing set 
for rapidly increasing the production ot 
crude oil in the early years. Nevertheless 
advance action was idken to see how best 
to utilise the associated natural gas that 
was expected to be produced as a conse-
quence of the rapid production of crude 
oil. The Government of iiidia set up a 
Working Group in 1977 and its recommen-
dations on how to utilise associated natu-
ral gas were accepted. This Working Group 
recommended that abou*. 0 33 million cu» 
bic metres per day natural gas should 
made available for supply to domestic con-
sumers and textile mills in Bombay City. 
In 1978 the Government of India asked tne 
Government of Maharashtra to work out 
the modalities of distributing this quantity 
of natural gas in the Bonmay City: the 
Government of Maharashtra set up a Study 
Group but the Study Group has not been 
able to submit a final report. In view ot 
this the Ministry of Petroleum, Chemicals 
and Fertilizers had a number of meetings 
with the members of the Study Group and
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representatives o f the M aiiarashtra G overa  
ment to see if it could assist it in finding 
solutions to the problems which it had not 
been able to overcome. These discussions 
were followed up in meetings held by the 
Minister of Petroleum wirh the Chief M in-
ister o f M aharashtra. As a result an ap-
proach of how to distribute gas to consu-
mers in Bombay city has been form ulated 
and  a decision on this is expected to  be 
taken shortly.

The quantity of associated natural gas 
flared has declined rapidly by creating a 
number of outlets for it even though the 
new fertilizer plant in Thai Vaishet is not 
yet ready and the difficulties experienced 
by the M aharashtra G overnment in imple-
menting a  scheme for the distribution of 
natural gas in  the Bombay City. While all 
the associated natural gas had to be flared 
until the pipeline to transport the gas was 
completed in July 1978. T hereafter sup-
ply of associated natural gas commenced to 
the fertilizer plants of Rashtriya Chemicals 
& Fertilizers in Trom bay and to the Tata 
Electric Company. The quantity o f  as-
sociated natural gas increased rapidly con-
nected with the rapid increase in the pro-
duction of crude oil. Thus even though 
the utilisation o f gas increased from  0 .8  
million cubic metres per day at the end ot 
1978|79 to 2 million cubic metres per day 
in 1981182. The quantity of associated na-
tural gas that had to  be flared in 1981 [82 
was 1 .8  million cubic metres per day. 
However, from  the end of July 1982 with 
the commissioning of the gas turbines ot 
the M aharashtra State Electricity Board 
last month there is little o r no flaring tak-
ing place now.

The production of associated natural gas 
will increase further in the coming months 
w ith the commissioning of a further olf- 
shore process platform  in the Bombay High 
field but outlets have been created in ad-
vance so that this increased availability is 
also expected to be properly utilised.

T o ensure the optimum utilisation of na-
tural gas in the future which requires the 
erection o f pipelines and a wide variety of 
facilities and infrastructure, in M arch 1982 
the Ministry appointed a Task Force com-
prising representative of the Oil & N atural 
G as Commission Engineers India Ltd., Oil

J

Coordination Committe and the Depart-
ment of Petroleum, The Task Force iiij 
already submitted its first report on ils 
utilisation of offshore natural gas year 
year fo r the next twenty j-ears: adequ"?
outlets have been identified so that even® 
there is some delay in offtake by some con. V 
sumers, others will be able to fully absotb ' '
the gas that might become available.

f ^(b) LPG (cooking gas) is being extrac.]
ted from  the associated natural gas. Itei T 
balance associated natural gas is being sup-( 
plied to Rashtriya Chemicals & Fertiliz^j 
Ltd., T ata Electric Company and the Maha- j 
rash'tra State Electricity Board. |

Additional outlets that have been created 
are the refineries in Bombay and an am- 
monia-cum-nitric acid plant that is due to 
be commissioned very shortly. ! \

(c ) Associated natural gas has had to ' e i'- 
flared from  the commencement of produc- I | 
tion of crude oil in 1976; till June i 
1982 the total quantity flared is 1958.7M l l  
MMM®. Putting a value on this gas will 
not be appropriate since it could neither ^  
stored nor fully utilised during this period. |

i,
(d ) and (e) The Bombay Gas Com- . 

pany has a coal gas pipeline supply net 
work of about 550 kilometres in an area m j 
the Bombay City. These coal pipelines are i ^  
not suitable fo r the distribution of naturaT j ' 
gas without extensive modifications requir-
ing large investment. Studies on what modi-
fications will have to  be made and the in-
vestments on these are nearing completion.
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Supply of Kerosene|Die.sel 
C o n su m ers

to Small

*432. SHRI RAJESH PILO T: Will the
M inister of PETROLEUM , CHEMICALS 
A ND  FERTILIZERS be pleased to state:

( a )  what criteria and controls are exer-
cised by G overnment to ensure supply ot 
kerosene and diesel to small consumers 
(district-wise), commensurate with popula-
tion and needs;

(b ) what are the guidelines if any for 
fixing the quota for kerosene and diesel to 
various States;




